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आदेश  / ORDER 
 PER VINAY BHAMORE, JM:  

This appeal filed by the assessee is directed against the order 
dated 23.10.2025 passed by Ld. CIT(A)/NFAC for the assessment 
year 2020-21.   
2. When the appeal was called for hearing, none appeared on 
behalf of the appellant-assessee despite due service of notice of 
hearing.  However, the assessee filed an application seeking 
withdrawal of the above captioned appeal in the light of the fact that 
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this appeal (ITA No.3323/PUN/2025) was filed physically on 
30.12.2025 without realizing the fact that on 27.12.2025 the same 
appeal was filed electronically under ITA No.3225/PUN/2025.    
3. Ld. DR raised no objection to the above submission of the 
assessee. 
4. In the circumstances, we hereby grant permission to the 
appellant to withdraw the appeal.  Accordingly, the above captioned 
appeal stands dismissed as ‘withdrawn’. 
5. In the result, the appeal filed by the assessee stands dismissed 
as ‘withdrawn’. 

Order pronounced on this 12th day of February, 2026. 
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